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New Nelhi: thisc the 22° day of September,1598,
HON *BLE MR, G ReADIGE, VICE CHrIWIaN (o).
HON P3L £ MRMKULDIP SINGH, maMB:r (3)
Nanak Chand S/o Ram avtar,

H5F=I, Office of Carriage & imgon Supdt.,

Nerthem Railway,
Ghaziabad (WP) esseses fpplicant,

{By adwcatet Shri AKe.Bharduaj)

Varsus

1s thion of India

through

the Genaral Manager,
Northem Railway,
Baroda Housae,

New Delhi.

2. The Divisional Railuay Manzgsr,
Northem Railway, Delhi 0ivision,
Near Cannaught Placa,

N g Delhi.

4 She.Baboo Lal 9o sh.Kacheroo,
MOM, Morthern Railuway, C & Nepot,
Ghaziabad (Wp).

5. ShePajinder Kumar,
§/o she shyam Sun dar,
CWs Depot,
No rthern Railway,
Ghaziabad (Wb ) cesoPospnndants,

{ 3Y adweate: Shri A.L . Dhawan Yo

O RDER
HONBLE MR, 5o Re-ADIGE, VICE CHAI W aN (),

foplicant claims senicrity abowe tespordent

Noed and Respondent Noo5 on the rost of Master Crefbss o

Ube.F: 15 3.793 P

R
.

Heard.

3. Adnittedly pursuant to Tribunal s o rdar
d2ted22,70,91 in Oa Nou1294/89 aprlicent was gi ven
the benefit of seniority as Highly Skilled Fiéter
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denial in applicant's rejoinder to the speci

sayarmment made by respon dgnts on this reply
R4 and A=5 wers 2ls0 p romo ted 38 H,8.Fitter w.aefs
1.1.84, and stood sgnio r® to applicant as thay

vere promoted 28 sgnimckilled Fitter and Geiiled
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Fitter esrlier than spplicant. Theve
specific denisl in rejoinder to the spacific

sverment in para 4,7 of rgspc:r‘aﬁmt@g reply that whiie

It and R=5 were ;;mmate;d zs Macier

Jns called for suitability tecst foo promob
MM on 16.12, 94 in his tum, applinant  failed

appegar for the SAM ee'

4, The Oa is thersfore dismiscad ad

no interfergica. No costse
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